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CENTRAL ADMINISTRATIVE TRIBUNAL

ERNAKULAM BENCH
* % % %k %

" OA No.188/2003

Thursday, this the 6th day of March, 2003.

- CORAM :

HON'BLE SHRI A.V. HARIDASAN, VICE CHAIRMAN
HON'BLE SHRI T.N.T. NAYAR, ADMINISTRATIVE MEMBER

G. Sureshkumar,
Olaplakkal House,
Thadiyoor P.O., . ,
Pathanamthitta District. _ ... Applicant
( By Advocate Mr. R. Renjith )
' Vs
1. Union of India rep. by
Secretary,
Ministry of Communications,
New Delhi.
2. The Chief Post Master General,
Kerala Circle,
Thiruvananthapuram.
3.  The Superintendent of Post Office,
Thiruvalla, ‘
Pathanamthitta District.
4. The Sub Divisional Inspector(Postal),
Mallappally Sub Division,
Mallappally. ‘ . ... Respondents
( By Mr. C. Rajendran, SCGSC )

The application having been heard on 6.3.2003, the
Tribunal on the same day delivered the following :

HON'BLE SHRI A.V. HARIDASAN, VICE CHAIRMAN

The applicant, who 1is provisionally working és GDS Mail’
Packer, Thadiyoor applied for regulaf selection is aggrieved by
non-consideration Qf his claim by the respondents for selection
to the post of GDS Mail Packer, Thadiyoor. He also claims that
he is éntitled for ' regularisation. Therefore, he filed ‘this
application for the following reliefs :-

(i) Declare that the applicant is entitled to be
considered for the post of GDS Mail Packer/MC.



(ii) Direct the respondents to regularise the appointment
of the applicant as GDS Mail Packer/MS - Thadiyoor.

(iii) Direct the respondents to consider Annexure A4
application submitted by the applicant and to appoint him
to the said post.

(iv) To issue such other appropriate orders or directions
this Hon'ble Tribunal may deem fit, just and proper in the
circumstances of the case and

(v) to grant cost of this litigation.

2. When the matter came up for hearing on admission, Shri C.
Rajendran, SCGSC took notice on behalf of respondents. The
learned counsel of the applicant states that the applicant would
be satisfied if the candidature of the applicant is also
considered for selecﬁion along with others. The learned counsel

for the respondents has no objection to such a direction.

3.  In the light of the above submissions of '~ the counsel on
either side, the application is disposed of directing the
respondents to consider the candidature of the applicant also
along'with others for selection to the post of GDS Mail Packer,

Thadiyoor scheduled to be held on 7.3.2003. No costs.

Dated 6th March, 2003.

T.N.T. NAYAR - -
ADMINISTRATIVE MEMBER
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